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     O R D E R 

(Virtual Mode) 
 

02.03.2021  Learned Counsel for the Appellant submits that he seeks some 

time to get instructions in the matter, whether the Appeal to be continued or it may 

be withdrawn.  

 Let the matter be fixed ‘For Admission (Fresh Case)’ on 15th March, 2021. 
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Member (Judicial) 

 
 

 

[Mr. Kanthi Narahari] 
Member (Technical) 
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